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(b) whether Government have al-
lotted any house-site to A'ublic of 
that area tor the last 7 years; 

(c) whether Government are con-
tructing single-storey ~  

quarters despite protests mad.. by 
people's l'epresentatives ill Chief 
Commissioner's and Home t.1.i.listcr', 
Advisory Committee meeting;: "nd 
inspite of their requests \" construct 
double-storey buildings tn minimise 
~  requirement; 

(d) if so, the reasons for cOllslruct-
ing singl<:'-storey building, only; 

(e) whether the Chief Commissioner 
and certain others have been permit-
ted to construct double-storey l'llild-
ings and if so. the reason,; H;erdcr: 
and 

(f) whether Governmen' :Jroposc 
tn start double-storey buildilig.< there 
in view of land shortage" 

The Depllty Minister ill the ;\tinis-
try of WOlks, Housing amI ~  

(Shri Iqbal Singh): (a) Y,· .•. 

(b) Yes. However, about :;00 sites 
have been located within th" munici-
pal area fOr allotment to 1 ~ !Ii 

the public. 

(e) to (f). By and !an,c, single .. 
storeyed quarters have been b ... ilt 
because of the inadequate p«('s!ure of 
water. Some ~  houses 
also have been built in areas where 
the pressure of water is "dC'Cjuatl'. 
New water supply distribution lines 
are being provided and the work is 
expected to be completed 11l a iew 
months. It is proposed to c()!1::1 ruet 
double-storeyed houses thereafter. 

No permission is needed by the 
Chief Commissioner and others for 
constructing double-storeyed build-

Ings. 

Strike by L.I.C. Employees 

8878. Shrl Vlrendra Kunlar Shah: 
Shl'l samar Galla: 
Shrl K. P_ SiDIb Deo: 
Shri N. S. Shlva.ppa: 
Shrl Meetha LaI Meena: 

Shrl D. C. Sharma: 
Shri D. N. Patodla: 

Will the Minister of Finanoe bc 
pleased to state: 

(a) whether the staff of the Life 
Insurance Corporation throughout the 
country went on a day's strike on 
the 25th July, 1967; and 

(b) if so. what were their demarids 
and Government's reaction thE'reto? 

The Deputy Prime MiDister and 
Minister of Finance (Shri MorarJI 
Desall: (a) and (b). 1 ~ III & IV 
Employees belonging to the All India 
Imurance Employees' Association went 
on a day's token strike on 25th July, 
1967 to protest against introduction of 
automation in the Corporation. 

Government considers that the in-
troduction of automation is essc;1tial 
for the efficient handling of the 
~  business of the Life Insur-
ance Corporation. 

"Sale of ConftscatecJ. Articles" 

8677. Shrl Sradhakar Supakar: Will 
lhe Minister of Finance be pleased to 

~ . 

(a) whether any minimum pl'ice oj 
"rticles confiscated by the Customs 
authorities is fixed before they are 
put to auction; and 

( b) the steps taken to ensure HII.t 
no article is sold either in lots or in 
singles at less than the minimum 
price fixed? 

The Deputy Prime Mlntster and 
Minister 01 FinlUlce (Shri MorarJI 
Desai): (a) Yes, Sir. 

(b) Where the minimum price fixed 
is not reached. the goods are with-
drawn and put up for sale in ~

sequent auctions. In case the mini-
mum price is not reached even then, 
sale by tender is resorted to. In ex-
ceptional cases sale by private nego-
tiation is alao undertaken and the 
goods are sold to the belt IIdvantage 
of the Government. 




